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Czechoslovakia, those who want the
revolution to go forward, should keep
quiet, otherwise they wil] trot out an
excuse and say that the Communist
world is getting together (Interrup-
tions).

MR. SPEAKER: Do not go into the
meritg of the case.

SHR] A. SREEDHARAN: Therefore,
Sir, I think the admissibility of this
Cal'ing Attention Notice is a violation
of artjcle 51 of the Constitution (In-
lerruption).

DR. RANEN SEN (Barasat): Sir, I
would like Lo add one point.

MR. SPEAKER: [ um not discussing
that po.nt now. He has raised g point
of order and 1 have tp answer him.
If all of ;ou gect up like this 1 do not
know ho.or T can answer him.

DIl. RANEN SEN: Before you ans-
wer, Sir, 1 have got another puing to
plien befors you so that yvou may
give @ comniele answer,

MR. SPEAKER: I do nist want any
further elarification. I have admitted
it. 1 have considered all aspects of
the question. There is no question of
offending Russia or  Czechoslovakia.
W are friendly nations. Our making
some suggestions or putting forward
some ideas nced not offenq anybody.
(Interruptions), Order, order, I got up
to say something else. ] have admit=
ted this Calling Attention Notice and
three names are put here. But some
hon. Member pointed gut to me that
he had alsp given a Calling Attention
Notice on the previous day and that
was overlooked when thig was print-
ed. I searched the papers. I am real-
ly glad to point out that he had given
a notice on the previous day. Shri
Samar Guha's name was there and,
therefore, his name will be put down
as the fourth in the list of names of
Members in whose name this Calling
Attention Notice stands, Therefore it
will be the fourth name,
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st waeeT™ qon (fest w7)
werg wgRy, & sfawra g <% wwe
¥ frafafas fawg &1 g $afrs-
w14 Helt ¥ eary femmar § o s
7 g fF a2 @ at ¥ oF awen
§i—

" reeraTiEaT Fifaaer
faare T 27 faag % wrom T
g o o wanw )

THE PRIME MINISTER, MINISTER
OF ATOMIC FNERGY. MINISTER
OF PLANNING AND MINISTER OF

EXTERNAT, AFSFAIRS (SHRIMATI
INDIRA GANIDHI}: Mr.  Spenker,
Sir, as the House is awsre, u new lea-

de nomssume? Gfficn in Czechoslo-
vikiy some monih. cge. Thev made
known iLoir desiee to maky cerain

charges in the Diterndi structure and
policies «:f thei: l'"JHntl."\'. This appa-
rentlv ercated eertun  misapprehen-
sions amongst some of their fellow
members of the Warsaw Pact Organi-
zation. Therr was an  exchanze of
corcepundence between the five coun-
tries of thy Warsaw Pact after their
recent meciing in Warsaw, and the
Central Committee of the Crechoslo-
vak Commuaist Party. The press has
carrie detoiled reports of this cor-
respandence. Fol'owing these exchan-
fes, o meoeting between the repren-
tativis of the Communist Parties of
thr Soviet Union and Czechoslovakia
was arranged, and the leaders of
thesc two pariies are at present en-
gaged in talks in Czechoslovakia, The
outcome of these bilateral discussions
is yet 10 be known, The Government
of India do not consider it desirable
to express views on the merits of
the issues cuirently being discussed.
In view of the sensitiveness of the
situation, any comment may accentu=
ate the difficulties rather than make a
useful contribution. Bearing these con-
siderations in mind, most Govern=
ments have exercised restraint.
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It is our earnest hope that matters
pe-taining to the policies of Czecho-
slovakia and to her relations with her
neighbourg will be resolved amicably.
‘W2 also hope that the processes of de-
tente in Europe will continue.
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T o ¥ o ®TFT W F@mfar &
sren fafred, st 27 Wi et Ay
T @ ¥ fam w3 g
T TG T F wrew § 4T @Y

SHRI NATH PAI (Rajapur): What
asquib!

8HRI M, L, SONDHI (New Delhi):
What a fal] from the days of Shri
Nehru!

St $AY W N g AR,
W FT U AT F, A7 fqwg-mife
# fawrw $3av @, @ifega afaa &
IRIEEETRaT 9T = T F A #
fo=ar =uq v &, favga:  zafae
fe &FT & g fam 7w 20 mw o
gy & f& feely ot 3w 1 felt w=r
W 9 T@A AGS TEAT ArfEw | FATA
ag a1 fF g aAdT F Az A
e e g A s 3R
ga< art fF A Fwhg A frw
R oF 7w afow o araw
T8 fF =g AfFEFa dor 31 4 a1 92
aq AATH de g WA wr Aw
e A IE uf 2 HfEA
FY Ay T I G T 2, 3A A
¥ o famar get s frar agen
Wi T g @y, v e
SOTET  AEY T[T AT W@T 1 AW
‘wdrafEdr & @ g e Foar
2 WF AR AIG TRRAENFAT §
wam s faodt 1 A s fam
HTET &4 F a8 W gAT AT 9HET
ur fgr AT sy ag ¥ WAl
R

MR. SPEAKER: You are making a
speech, Now 1 will have to stop it
Please come to the guestion.

& vaT W g ;R a7 dw-
greww ar 3 4fad)

W R A AT o Teay @ oaf,
g famr sow ¥ W g aw
fes = fodte <ar g &1 I%we-
[T w1 AT Tw & ? F AR mrew
& dneafes # sgfre ot &
W ¥ A A AR g
T § |

MR. SPEAKER: Do not quote it;
vverybody has read it

ot WA W A ;I LTHNA N
FETAATE -

“Oup development  today is a
developmen - rresponding to our
oeseme Uneehosiovak  conditions;

H
it was with the awarensss of res-

cecrikiling belore our nation that

ih . Party has token  this road.
Wit g why hnweyer, the Party
Contral Commiltee  considers it

necessary o stress jin the present
sitttation that at' wnpls to present
0. Ccourse #s o otriain obliga-
tory Cmodel” for el socialist coun-
trieg are wrong in principle as to
centent, and politically harmful
both fop us and for the develop-
moint ol our relations to the allied
socialist couniries”,

“The existcace of differences
among communist parties should
not. however, negatively affect
their mutual relations. In accord
with the Action Frogramme, we
shall explain and defend our
stand point that our internal de-
velopment is the sovercign affair
of Czechoslovakia, We dg not in-
terfere with internal  political
qucstions of other countries and
we demand the same as regard
their relations 1o our country.”

MR. SPEAKER. Will you come te
the question now? .,



